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Income Tax Appellate Tribunal, Hyderabad Benches, Hyderabad

e SUd

F.No.33-Ad/ATH/2026 Dated 23.01.2026

OFFICE ORDER

Sub:- Re-constitution of Internal Complaints Committee (ICC) under Sexual
Harassment of Women at Workplace (Prevention, Prohibition and
Redressal) Act, 2013 — reg.

In supersession to the earlier order approval dt. 24.12.2021 the Hon’ble
Vice-President(HZ) has reconstituted the Internal Complaints Committee [ICC
of the ITAT, Hyderabad (Zonal Headquarters) has been co-opted for ITAT,
Visakhapatnam Bench also.] under Sexual Harassment of Women at Workplace
(Prevention, Prohibition and Redressal) Act, 2013 as under:-

i) Smt. Geetha Vishwanathan, AR — Presiding Officer
(Contact: 9480143700; mail: saigvish@itat.nic.in)
ii) Smt. TYN Malleswari, Sr.PS - Member
(Contact: 9000342220; mail: Yamini.tynm@itat.nic.in)
iii) Shri K Subramanyam Setty. OS - Member
(Contact: 9963582135; mail: ks.setty @itat.nic.in)
iv) Smt K Satyavani, NGO (Care & Career Charities) 3 Party Member
(Contact: 9849026324; mail: careandcareercharities@gmail.com)

In the event of any complaint of sexual harassment, the officer/officials may
approach any of the above members of the committee.

(Geetha Vishwanathan)

ASSISTANT REGISTRAR
Copy to:

I Registrar, ITAT, Mumbai,

Assistant Registrar, ITAT, Visakhapatnam

Smt. Geetha Vishwanathan, AR, ITAT, Hyderabad

Smt. TYN Malleswari, Sr.PS, ITAT, Hyderabad

Shri K Subramanyam Setty. OS, ITAT, Hyderabad

Smt K Satyavani, NGO (Care & Career Charities) Q
Notice Board, ITAT, Hyderabad.

(Geetha Vishwanathan)
ASSISTANT\REGISTRAR
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